
leadio. to a more equitable di~tributioo of 
water below outlet level aod througb tbe 
farmers' training programme. attempts are 
being made to eosure tbeir participation and 
increase their involvement in effic.ient appli-
cation of irriaation water, lcadina to 
increased utilisation of the irrigation poten-
tial. 

(b) The total number of projects included 
under the Centrally sponsored CAD Pro· 
gramme is 102 and the total number of 
projects in Maharasbtra, with the recent 
inclusion of 4 new projects and the deletion 
of three projects is now 16. 

NBO's Recommendations Restricting 
Helgbt'of Buildings 

3539. SHRI NA W AL KISHORE 
SHARMA: 
SHRI HARISH KUMAR 
GANGWAR: 

Will the Ministcr of WORKS AND 
HOUSING be pleased to state : 

(a) whether the Delhi Develop.Lent 
Authority had announced to construct hous-
ing complexes from 7 to 13 storfYs high ; 

(b) if so. the major factors on which such 
a decision is based; 

(c) whether his Ministry is setting up a 
task force on conservation of energy in 
housing and buildings on the recommenda: 
tions of the- National Buildings Organisa-
tion; 

(d) the salient f~atures of the sU8gcstions 
made by the NBO in respect of height of 
buildings; 

(e) whether his Ministry had approved 
the plan of DDA to construct housing com-
plexes from 7 to 13 storeys high; and 

(f) if not, the reaction of Government 
thereto ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF) : 
(a) Yes. DDA .bad announced tbe allot-
ment of houses in lome multi-storeyed com-

plexos bavin. 8 to 12 storeys. 

(b) To provide more interesting and 
aesthetically satisfying environments within 
the integrated development and acbieve 
permissibl" denliity, floor area ratio and 
proper utilisation of land, not otherwise 
possible due to physical features of tbe site. 

(c) Yes. 

(d) The important suggestion made by 
NBO in respect of heights of bufldings are 
as under: 

(i) A lower ceiling height of 2.14 metres 
on each Ooor. This is based on tbe 
comfort survey and investigations 
undertaken by NBO and Researcb 
Laboratories. 

(ii) In case of walk up residential build-
ings (without lirrs). maximum building 
height of IS metres as per the Nationa) 
Building Code. 

(iii) The height of multi-storeyed buildings 
is governed in each situation by the 
density and Floor Area Ratio pres-
cribed by the local authorities. 

(e) The multi· storeyed housing blocks 
(8 to 12 storeys) have been formulatedl 
designed keeping in v:ew the Delhi Master 
Plan/Zoning regulations and the building 
bye-laws in regard to coverage. . height/the 
Floor Area Ratio, etc. which have been 
framed under the Delhi Master Plan/ZoniDg 
Regulations approved by the Government. 
Adequate provision for ",'ater tanks. lifts 
generators, fire fighting arrangements bas 
been made in the designs as per new regula .. 
tions. 

(0 Does not arise in view of reply to part 
(e) above. 
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Allotment of lSI Mark on tbe Quality 
of Product 

3541. SHRI BALKRISHNA WASNIK : 
SHRI GHUFRAN AZAM : 
SHRI K. LAKKAPPA : 
SHRI DHARAM DASS 
SHASTRI: 

Will tbe Minister of FOOD AND CIVIL 
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SUPPLIES be pleased to state: 

(a) whether lSI mark is allotted on the 
qua lity of a product ; 

(b) the names of the companies and their 
product to which Indian Standard Institution 
allotted the lSI mark during the last 3 
years; 

(c) whether several companies after 
getting the lSI mark arc producing inferior 
quality product ; 

(d) if so, full details of such companies 
which came to the notice of Government 
during 'he last 3 years; and 

(e) action contemplated by Government 
against an such erring companies ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS AND 
IN THE MINISTRY OF rOOD AND 
CIVIL SUPPLIES (DR. M.S. SANJEEVI 
RAO): (a) Yes, Sir. The products carry-
iDg lSI Mark conform to tbe quality 
specified in the relevant Iodiao Standards. 




